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o, 38)43% ...... years, belonging to M?éW”BMé&&
rvice and presently working as O,ff;‘:?ce,AZZcm!amZ— ..........................

_give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

yself, my spouse and dependants®:

L%

D1 IO N a5

eSO ; 3 i
(Assets In foint name indicating the extent of joint ownership will also have to be

fven)

Description Seif ﬁiam”' Dependant-1 | Dapendant-2 "”‘S?‘:g:nm
_ e (8 preeen N ani -
1y | Cash ; : .
" S0, 610 K{]ﬁ/@ﬂ}v et | bt
{ I(ny | Deposits in
: Banks, Financial
Institutions And
Nan-Banking /
Financial
Companies

(i) | Bonds, 1

| Debentures and. | |
Shares In ;- / / ! el
companies i

{iv) | Other financial _

3 inSﬁtuﬁGﬁ&i
NS5, Posta

 Savings, LIC / / / / /

Policies, etc

[Tty [ Fiotor Vehicies | R D7AC
" | (detalls of 6291 / / / /
make, etc.) CAR

iy | deweliery (give ;
: details of i
weight and / / / ' /

valuej

(vli} | Other assets,

such as values / / / / /

| of claims /
interests i

Note: Value of Bonds / shares / Debentures as per the latest market value in Sted. -
Exghange in respect of listed companies and as per books in the case of non listed
companles should be given. ‘ .

* Dependant here means 3 person substantially dependent on the.,.i_qf:ame"af__tﬁlw

employee, : SR W
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Datalis

j [Note: Properties in join
Iso have to be indicated]

b awnership indicating the extent of joint owanership wil

e

Description

. Spouse

Dependant-1
_Heme

Depandant-2
Mame

(i}

Agricultural Land

- Locatien{s}

« Survey number{s)

- Extent {Total
measurement)
-Current market value

¥ W /

. Namels)

T Dependant |
Etg, Namn |

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement}

-Current market value |

ok

{iy

Bulldings (Commerdial
and residential)
Locatian(s)

- Survey /door
 number(s)

- Extent (Total
measurement)

| =~ Current market

value

(iv)

Houses / Apartments,
etc.

- Locatien(s)

- Survey fdoar
number(s)

| - Extent (Total
measurement)

= Current market
value

@

Others (such as

interest in property)

[

¥

g

/

yom s e o
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[Note : Piease give separate detalls for each item)

{2) 1 glve herein below the details of my liabiiities / overdues to public finandizl
irisl'itutjans and government dues:-

Amount cutstanding s |

water :
| {c) dues to departmants

dealing with government

accommodation

TSr, | Description Name & address of Bank /
;| Ho. Pinancial Institutions(s) / T IR SRR
L _ _Department (8) |
Tal__|.(0) Loans from Banks | 048 [4 ek
(i1} Loans from financlal ;
institutlons =
{ill) Government Dues:
{a) dues to departments / 7

(b) dues to departments
dealing with supply of

dealing with supply of
electricity




(d) dues to departments 7

dealing with telephones / B
{e} dues to departments
dealing with government =,
transport (Including 4
aircraft and helicopters) : ‘
(f} Other dues, If any / /

{0} (1) Income Tax including 5 ,
| surcharge [Also Indicate 2021 - 2022

| the assessment ye%r upto
which Income Tax Return :
fled. Give also Permanent A ZLP M &4 4 \<
Aceount Number (PAN] ] ,
(i) Wealth Tax [Also
Indicate the assessment /
year upto which Wealth f
Tax return filed.] S : ;
(I} Sales Tax [Only in
case of proprietary / f
| | business] 1

[{iv) Property Tax / : ; :

ﬁ

j??fﬂﬂpm No. - [1018 6345425
Gender - [E (M/F)

Dte of Birth - 1 Tol ) o1 [BE 3 4. | (DO/MM/YYY]

Class/Group g .
cﬂﬂm :“ g . :
{Full Name e.g. AS.-Bihar Administrative Sefvice,

B.3.S,- Bihar Secretarlat Service etc. )

I
ome i = | SemapZepur ,
I hereby declare that the above dmﬂs are true to the best of my

lrr;’iﬁw‘laﬂga and bellef,
Signature ... L5 ALE. MZ /‘M .....
Name of Employes: AKHTLESH IMALLIK
lacef/z!'r/‘”q DeslgnatlunOFF—fﬁé }ﬁ) TTE Mﬂ:b /9 T
ate:.g.[,?:.}.?f?}..?—: Department:..m.,.46.:,,:‘.'-:.‘.‘”.’.41...,,....,..,,.....1...
{ote; Please sign each page of the declaration. Asset declaration forn,

must be in A4 size white paper with computer typed (single side)
in prescribad format. ,




